User Manual for applying License / Registration

to Manufacture Millet based Products

Step 1: User can log in by clicking on the box

as shown in the figure below:
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Step 3: Select the State where the business premise is located and proceed.
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Step 4: Select the Kind of Business [KoB] — as applicable. [Read Definitions before making

selection.]
e.g. General manufacturing KoB under “Manufacturer” head.

Read the Eligibility Criteria and Select Appropriate Option [Deciding criteria between Central

License, State License and Registration] and Click on Proceed.

A Food Business Operator (FBO)'s premise shall have only one FSSAl License or Registration on which any number of kind of businesses (KoB) can be
endorsed.
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Meat processing units

Food or Health Supplernents and Nutraceuticals etc.

General Manufacturing

Manufacturers / Processors other than dairy units, vegetable ol processing units, slaughtering units and meat processing urits.
Repacking means packing of food product into different sizes with labelling after doing minimal processing a5 required bke sorting,
pracling, sieving etc. from wholesale packages. The food prodiuct is not manipulated & the composition o formulation s not affected
‘or changed
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Step 6: System will assess the Eligibility Criteria. Proceed further by clicking “Click here to apply for

Central/State license for all businesses”.
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View Eligibility

After assessment of kind of Business{s) selected and inputs provided, you are eligible for:

S.Mo Kind of Business License Category

1 Manufacturer - Generzl Manufacturing State Licsnse

Click here to apply for State License for all businesses
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Step 7: Fill the business premise related details and click on “Save & Next”
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Fill Application Details
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Address of Premises for which license is being spplied

Address * State
District * erice = Sub-District *
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GST No.{tf any)

PAN No.(1f sny)

CIN No.{1f any)
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Save & Next ancel




Set Premise Location

Note: For selecting exact location, drag and drop the red marker( T Jshown in the map.
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Clubbing of variants of products

General Manufacturing (-]

Food Category Sub-Food Category Name Product

06 - Cereals and cereal products, (v 06.1 - Whole, broken, or flaked gr. v | | Add/Edit Product Save & Add

Important Information:

1. “Relabeller” means a food business operator who gets his/her product(s) manufactured/packed from a third party manufacturer/processor.

2. “Repacker” means a food business operator who repacks a food product into different sizes without changing or affecting the nature, composition or
formulation of the food product.

Other Detail

save & next




Add Product -

Product Name

Jawar [06.1]

O Bean [06.1]

[ sSoyabeans [06.1]
Pearl Barley (Jau) [06.1]

] wheat [08.1]

O Maize [06.1]

[l Any other foodgrains [06.1]

[ uUnprocessed whole raw pulses (not for direct human consumption) [06.1]
Dats [06.1]

Quineoa [06.1]

Finger et (Ragi) [06.1]
Wholemeal barley powder or barley flour or choker yukt jau ka churan [06.1]
Amaranth [06.1]

Pulses (Lentil {Masur), Black gram {Urd), Green gram (Moong), Bengal gram {Chana or Chick pea) or Kabuli
chana or Chhole or{green chick pea) hara chana, Red gram (Arhar), Horse gram (Kulthi), Field bean (Black,
Brown, White), Sem, Peas dry (Matra), Soybean, Rajmah or Double beans or Broad beans or Black beans,
Lobia or black eyed beans or black eyed white lobia, Moth bean {matki}} [06.1]

Whole and decorticated pearl millet grains (Bajra) [06.1]
Chia 5eeds [6.1]
Rice [06.1]

1OWAR {Sorghum grains) [6.1]

| [l Durum Wheat [06.1] |




Production Capacity {MT/Day) *

|2D

Food Category

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses, legumes and
pith or soft core of palm tree,
excluding bakery warss of food
category 7.0

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses legumes and
pith or soft core of palm tree,
excluding bakery wares of food
category 7.0

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses legumes and
pith or soft core of palm tree,
‘excluding bakery wares of food
category 7.0

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses legumes and
pith or zoft core of palm tree,
excluding bakery wares of food
category 7.0

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses legumes and
pith or soft core of palm tree,
excluding bakery wares of food
category 7.0

06 - Cereals and cereal products,
derived from cereal grains, from
roots and tubers, pulses,legumes and
pith or zoft core of palm tree,
excluding bakery wares of food
category 7.0

06.1 - whole, broken, or flaked grain,
including rice

06.1 - whole, broken, or flaked grain,
including rice

06.1 - Whole, broken, or flaked grain,
including rice

06.1 - Whole, broken, or flaked grain,
including rice

06.1 - Whole, broken, or flaked grain,
including rice
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Important Information:

Jawar [05.1]

Finger Mill=t (Ragi} [05.1]

Pear| Barley (Jau) [D5.1]

‘Wwhole and decortceted pear] millst
grains (Bajrz) [05.1]

‘Wwholemes| barley poveder or barley
flour or choker yukt jau ka
churan [06.1]

—_—

1. “Relabeller” means a food business operstor who gets his/her product{s] manufactured/packed from a third party manufacturer/processor.
2. “Repacker” means a food business operator who repacks a food product into different sizes without changing or affecting the nature, compaosition or

formulation of the food product.




Step 10: If you want to continue with the application, you are required to create login. Fill the

required detail: t

o

After creating the login details, Fill Form B and upload the documents required for the

Manufacturing License [10].
Production Capacity Wise Fee:

e State License [Milling Units having Production Capacity upto 1 MT/day] — Rs. 3000 per
annum

e State License [Milling Units having Production Capacity more than 1 MT/day] — Rs. 5000
per annum

e Central License [Other than milling units] — Rs. 7500 per day

In case of petty manufacturers having production capacity upto 100 Kg/day, only FSSAI

Registration is required @Rs. 100 per year with only two documents.



DCESSINE

[List of Directors/Partners/Proprietor/Executive Members of Society/Trust with full address and
contact details with nomination of authorized signatory

Photo 1.D and address proof issued by Government authority of Proprietor/ Partner/
Director(s)/ Authorised Signatory

Proof of possession of premises. (Sale deed/ Rent agreement/ Electricity bill, etc.)

PHCADIE TOF all Vianuiracturing/ e
i *
.

Name and List of Equipments and Machinery along with the number, installed capacity and
horse power used* ‘ v :

“Recall Plan* SR

' ‘representative of Lab who collected the sample and date of collecting sample. (Not applicable




